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BY THE COMMISSIONER OF SALES TAX, MAHARASHTRA STATE. MUMBAI
Vikrikar Bhavan, Mazgaon, Mumbai 400 010, dated the 8% February 2012.

Order

ManarasaTra VaLue Appep Tax Acr, 2002.

No. PWR/2012/4/Adm-8 —In exercise of the powers conferred by sub-section (6) of section 10 of the
Maharashtra Value Added Tax Act, 2002, (Mah.IX of 2005), the Commissioner of Sales Tax, Maharashtra
State, Mumbai, is pleased to delegate the powers and duties under sub-sections (3) and (4) of section 64 of
the Maharashtra Value Added Tax Act, 2002, and rule 69 of the Maharashtra Value Added Tax Rules, 2005
in supersession of all orders issued in this behalf except order No. DC (A & RYVAT/PWR (INV)/2006/3/
Adm.-6, dated 4th February 2012, to the authorities holding any of the posts specified in the Schedule
appended to this order for the period during which any such authority continues to hold such post.

Schedule
Serial No. Posts Mahavikas Code
1) (2) 3
1 Deputy Commissioner of Sales Tax (Investigation - 1), Mumbai. MUM-INV-E-001
2  Deputy Commissioner of Sales Tax (Investigation - 2), Mumbai. MUM-INV-E-002
3 Deputy Commissioner of Sales Tax (Investigation - 3, Mumbai. MUM-INV-E-003
4 Deputy Commissioner of Sales Tax (Investigation - 4), Mumbai. MUM-INV-E-004
5 Deputy Commissioner of Sales Tax (Investigation - 5), Mumbai. MUM-INV-E-005
6 Deputy Commissioner of Sales Tax (Investigation - 6), Mumbai. MUM-INV-E-006
7 Deputy Commissioner of Sales Tax {Investigation), Raigad. RAIL-INV-E-001
8 Deputy Commissioner of Sales Tax (Investigation -1), Thane. THA-INV-E-001
9  Deputy Commissioner of Sales Tax {Investigation - 2), Thane. THA-INV-E-002
10 Deputy Commissioner of Sales Tax (Investigation), Palghar. PAL-INV-E-001
11  Deputy Commissioner of Sales Tax (Investigation - 1), Pune. PUN-INV-E-G01
12  Deputy Commissioner of Sales Tax (Investigation - 2), Pune. PUN-INV-E-002
13 Deputy Commissioner of Sales Tax (Investigation), Solapur. SOL-INV-E-001
14 Deputy Commissioner of Sales Tax (Investigation), Kolhapur. KOL-INV-E-001
15 Deputy Commissioner of Sales Tax {Investigation), Nashik. NAS-INV-E-001
16 Deputy Commissioner of Sales Tax (Investigation), Dhule. DHU-INV-E-001
17 Deputy Commissioner of Sales Tax {Investigation), Aurangabad. AUR-INV-E-001
18 Deputy Commissioner of Sales Tax (Investigation), Nanded. NAN-INV-E-001
19 Deputy Commissioner of Sales Tax (Investigation), Nagpur. NAG-INV-E-001
20 Deputy Commissioner of Sales Tax (Investigation), Amravati. AMR-INV-E-001
21 Deputy Commissioner of Sales Tax (Vigilance), Mumbai. CST-ADM-E-0i6

The powers and duties delegated under this order shall be exercised subject to such conditions and
restrictions as the Commissioner may impose from time to time.

SANJAY BHATIA,
Mumbai, Commissioner of Sales Tax,
dated 8th February 2012. Maharashtra State, Mumbai.
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